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VERIFICATION 

I, Sreekala S. , Chief Environmental Engineer, Kerala State Pollution 

Control Board, Regional Office, Thiruvananthapuram, The 5 respondent, do 

hereby verify on this the 12" day of December 2022, that all what is stated 

above are true and correct to the best of my knowledge, information and 

belief. 

Sreekala S. 

Chief Environmental Engineer 

KSPCB



BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL 

SOUTH ZONE, CHENNAI 

Original Application No.141 of 2021 (SZ) 

Tribunal on its own motion SUO MOTU 

based on the News Item in Kerala Kaumudi 

Newspaper, web edition dt: 06.06.2021, 
“A New Ray of Life for Pallikkalar”. 

Vs. 

The Principal Secretary to Government of Kerala, 
Department of Environment, 
Thiruvananthapuram 
and Ors ...Respondents 

Report filed by Chief Environmental Engineer, Kerala State Pollution 

Control Board, Regional Office, Thiruvananthapuram on behalf of 

The Kerala State Pollution Control Board, in Original Application 
No. 141/2021. 

The report is filed in accordance with the order of the Hon’ble NGT dated 

30/09/2022 in O.A.No.141/2021. The Board had submitted its report on 28/09/2022 

with the finding that the Pallickal river is polluted mainly due to the presence of Total 

coliforms and fecal coliforms and the local bodies shall take necessary action to treat 

the sewage/sullage and also the municipal solid waste generation from their 

jurisdiction. 

The Hon’ble NGT vide order dated 30/09/2022 in the above O.A. has 

suggested the Board to initiate appropriate action against the Panchayat for not 

establishing STP’s and also not removing the encroachments.
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The major portion of the river flowing through Kollam and Pathanamthitta 

districts and only 2 rivulets were identified in Alappuzha district. It was reported 

from Kollam District Office that the major problem is encroachment and dumping of 

solid waste and discharge of domestic effluent to the river. The survey and 

investigation of the Pallickal river in the Pathanamthitta district revealed that there 

are chances of discharge of sewage/sullage into the river due to the presence of Total 

coliforms and fecal coliforms. 

In accordance with the order, in O.A. No. 141/2022 Board initiated action 

against the local bodies. The status is reported as follows. 

1) It was reported from the District Office, Pathanamthitta, the sample analysis of 

Pallickal river at 10 locations during the period 2021 August to November 

showed the presence of coliforms which indicate the discharge of sewage into the 

river. Directions were issued vide letter dated 02/11/2022 to the Adoor and 

Ezhamkulam Panchayat from District Office to take action against the discharge 

of sewage into the river. Vide letter dated 09/11/2022, Adoor Municipality 

reported that there was sewage discharge into the river due to the leakage of 

septic tanks from three houses located near the bank of the river and that houses 

and their septic tanks were damaged during a natural calamity in 2021 and these 

tanks are relocated and at present there is no discharge of sewage into the river. 

Adoor Muncipality submitted Action Plan including “City sanitation action plan 

for Toilets’ vide letter dated 07/12/2022. The letter and action plan received from 

the Adoor Muncipality is submitted as Annexure 1. The letter received from 

Ezhamkulam Panchayat is submitted as Annexure 2.
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2) 

3) 

It was reported from Kollam district that directions were given to 

Karunagappally Municipality, Sooranad, Thazhava, Thodiyoor, Mynagappally, 

Panmana, Thevalakkara and Poruvazhy Panchayts vide letter dated 08/11/2022 to 

ensure that no sewage is discharged to Pallickal river from houses as well as 

establishments. The action taken report from the local bodies is yet to be 

received. 

Directions were also issued to the Environmental Engineer, District Office, 

Pathanamthitta, and Kollam to submit details of defaulting local bodies and 

action taken against them and also to take action including imposing of 

Environmental compensation to the local bodies for their non- compliance if 

noticed. Copy of the direction is submitted as Annexure 3. Necessary follow up 

action is being taken in this regard. 

All that stated above are true to the best of my knowledge and belief. 

Dated this the 12" day of December 2022. 

Chief Environmental Engineer 

KSPCB 

Solemnly affirmed and signed by the deponent who is known to me on this 

the 12" day of December 2022.
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H,-83/2021 Dated: 09/11/2022 

From 

Secretary 
Adoor Muncipality 

To 

Environmental Engineer, 
Kerala State Pollution Control Board, 

District Office, Pathanamthitta 

Sub: Adoor Muncipality-Health department- OA-141/2021 Pollution 
of Pallickalar -reg 

Ref: Your letter no PCB/PTA/TG/353/2021 dated 02/11/2022 

Madam, 

Due to the leak in the septic tank of 3 houses located on the bank of 

Pallickalar, the toilet waste was being reached into Pallickalar which passes 

through Adoor Muncipality. Due to a heavy cloud burst in 2011, strong water 

currents were formed in Pallickalar which damaged the buildings / houses on the 

banks of the river. The septic tank of these houses had been relocated during the 

maintenance work of the buildings. Currently it is reported that no toilet wastes is 

causing river water pollution. 

Yours Sincerely 

Secretary 
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SREEKALA §&. 
Chief Enviranmental Engineer

Translation of Annexure 1
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Adoor Muncipality



 
 

 



  

ADOOR MUNICIPALITY 

Adoor is located in the south west end of the Pathanamthitta district and also in the 
center of South Kerala. The rivers of Achenkovil and Kallada pass through Adoor, with 
landlocked irrigating streams. To the west side of Adoor, Chengannur is located, to the 
east side Kottarakara is located, and to the south side Punalur is located and to the north 

side Kayamkulam is located. Adoor is part of the Pathanamthitta District and is a major 

town in Central Travancore. Geographically it is situated between Thiruvananthapuram 
and Ernakulum. Before the formation of the: Pathanamthitta district in 1982, Adoor was 

in the Kollam district. Nearly 90% of population resides in the suburb regions. and only 

10% resides in the urban area. 

    

  SREEKALA S. 
Environmental Engineer 
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CITY SOLID WASTE ACTION PLAN (CSWAP) 
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Chief Environmental Engineer 
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ANNEX 2: CITY SOLID WASTE ACTION PLAN (CSWAP) 
(As referred in Chapter 2 and 6) 

ULB’s City Profile: (demographic and waste generation details) 

  

  

  

  

  

  

  

  

      
  

  

  

  

1% Name of the ULB: ADOOR MUNICIPALITY 

2. Name of the District, State/ UT: PATHANAMTHITTA, KERALA 

3. No. of Municipal Zones in ULB: wonnn nnn 

4, No. of wards in the ULB: 28 

51 Population & Households in the ULB as per 2011 Census: 

Population (P,) Households(HH,) 

29171 7911 

6. Population & Households in the ULB as per current scenario: 

Population (P,) Households(HH,) 

30756 8286 

      
  

  

7, _ | Projected Population & Households in the ULB @2026 

  

Population (P,) Households(HH,) 

31365 8428 
  

      
  

  

“Institutional & Governance framework - 

  

Yes/No | If no, action to be taken to 

notify & timeline 

  

a | Regulatory Whether Municipal SWM Bylaws 
Framework notified? ( conforming to SWM NO 31.07.2022 

i Rules 2016)( furnish details) 

State SWM Strategy & Plan 
  

  

  

  

(available YES ANNEXURE L 

/ not available) 

b | Institutional Roles and Responsibilities YES 

Arrangement | for dealing with MSWM ATTACHED ANNEXURE 2 

services. 

c | Governance | Implementation of e-governance 
Reforms -, | in ULBs (available / not YES 

: available) 

itori WM d | ICT based ICT based monitoring of MS \ Renae sing avs 

Governance operations, services and complaint NO . 
Inobile applifa y y June 200 A             redressal (furnish details) aN 

Ee RESIDUDS SAribe eh 
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SREEKALA S, Chief Enyj ‘Tonmental Engineer
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IMSWM Service Level Benchmarks 

: arernceye Benchmark Before 
ny hse 

i of project(s) 

   
ANCE 

io implementation of 
project(s) 

  

  

  

  

  

  

    
        

1. [Household level coverage of SWM services 100% : 18% 100% 

2.  |Efficiency of collection of municipal solid 100% 48.75% 100% 
lwaste 

(3, Extent of segregation of municipal solid waste |100% 85% 100% 

4, {Extent of municipal solid waste recovered 80% 28% 80% 

IS. {Extent of scientific disposal of municipal 100% 48.1% 100% 

solid waste ; 

Efficiency inredressal ofcustomer complaints [80% 45% 80% 

Extent of cost recovery in SWM services {100% 11.26% 0% 

Efficiency in collection of SWM-related user 90% 16.09% 10% 
charges 

L- {Notified User Fee for MSWM services YES House Holds —Rs 60/Month 
(provide details) Shops — Rs 100/kg_ -   
      
  

Current MSWM Management: 

  

  
[Per Capita generation in gms: 

  

  

  

  

  

  

        
  

                

1. {Current MSW total generation in TPD (A): 
9.23 1300 (Ax10°/P,) 

2. {Total waste collected(TPD): 4.5 TPD 

3.  |No. of wards & % of wards practicing source segregation: 

INo of wards % of wards 
24 85 

M4. INo. of wards & % of wards practicing 100% door to door waste collection: 

INo of wards '% of wards 

0 0 

5. {Total quantity transported in TPD to:   
  

   

Processing Plants SLF 
4.5 1.13 ge 
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ag 
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Chief Environmental Engineer



  

a 

CAD? 
  

  

sSeCOldary collection points/Transfer Stations (TS) (only if TS is/ are existing, otherwise not 
lapplicable) 

      
     Capacity of TS (in TPD) 

NA 

IDry Waste. NA NA 

Wasté stream Number of TS - 

  

        
  

  

  

  

  

  

  

  

            
  

  

    

7. {On basis of Waste Characterization, quantity of segregated waste generated (in TPD), of given 

lwaste streams 

a 6, B 6 

Wet waste TAL, 771% 

Dry Waste 1,29 14% 

Sanitary Waste 0.09 1% 

Domestic Hazardous Waste 0.28 3% 

Other wastes (Drain Silt 0.46 5% 
&cInert 

Total C&D Waste generated 
oe (expressed as % of A at row 

1 above) 

8. [Total quantity of MSW currently processed (B) in TPD:- 4.5 TPD 

9. [Total design capacity* available of all types of processing plants in TPD: 5 TPD 

*Allexisting, under construction, approved and defunct plants (defunct plants that have not 

been written off) 

Note: This capacity will be equal to or greater than (B) 

10. Operation & Maintenance and Recovery of SWM fees Issues 

Prepare statement of previous 5 years O& M costs incurred in ULB for O&M and the 

collections of SWM use fees and analyses for sustainability of O&M 

(Operation & Maintenance and Recovery of SWM fees Issues For Last 5 Years: 
  

  

  

  

  

                

  

Year Income Expenditure =. 

2017 48000 485000 Zw ay. 
2018 52000 498000 /°/ a\ 
2019 61000 545000/:/ uA \e\ 
2020 64000 592000| =| ocqd' =} 
2021 75000 666000\% Ne Je] 

; NU LTS 
wel & Mest Ml Met - waa Al ake AM i oe 4 

___SREEKALA §, 
Chief Environmental Engineer
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Assessment of requirement of processing plants/facilities: 

    Projected waste generation@2026 in TPD: 9.42 

  Per capita generation for calculating waste generation: 
A ULBs > 10 lakh population@550 gms/capita: 

ULBs 1 lakh -10 lakh (both included) population@450gm/capita: 
ULBs <1 lakh population@300gm/capita:- 
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Chief Environmental Engineer
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projected (@2025):-MRSs) 

  

Estimated cost for proposed components as per GAP 

ao cies | Total proposed’ Estimated cost/ tonne Proposed 

Waste Management Component | Teduitement (gap (per machine for 
   
    

eS ee werd wh ar 

Projected Waste generation 2026: 

B Wet Waste 55% 7.25 77% 

Dry Waste 35% 1.32 14% 

Domestic Hazardous waste {Minor 0.38 4% 

Other Waste(Drain Silt & 10% 0.47 5% 
Inert ) 

(fo SLF (not more than) 20% 1.13 12% 

Other components of MSW Management 

Sanitary Landfill (SLF) (Filling CELL for 5 years only) 

Cc [Waste sent to SLF restricted to 20% of total Municipal 1.13 

SLF capacity for 5 years duly adding extra volume for daily cover, top 2062 
cover etc. (as per Manual on MSWM) Tonnes/cum/day 

D 

    
   

      

esa TipH Cee 
rere 

  

  

  

  

  

                  

Wet waste processing 6.05 2500000 15125000 

IDry waste processing 0.60 - 6000000 3600000 

C&D waste processing 

C&D waste collection 0.92 1100000 1012000 

oints) 

iDumpsite Remediation 0 0 0 

Sanitary Landfill 0 0 0 

Transfer Station NA NA NA 

Mechanical Road Sweepers NA NA NA 

(MRSs) ~ 

‘% 
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Financing Planning of Fund Required for Addressing the GAPs(Rs.in Crore) 

Waste management Item 

  

Total 

Propose 

d Cost 

ACA 

under 

SBM-U 
2.0 

State Govt. ULB 
Fund 

Bs Ger ween Bi ar 

5 

Othe 

fund iy 

ier! 

(PPP. 

  

   
others) 

  

  

  

  

  

  

            

1. [For wet waste processing 1.5125 0.75625 | 0.499125 |0.257125 

2. {For Dry waste processing 0.36 0.18 0.1188 | 0.0612 

B.  \C&D waste processing 0.1012 0 0 0.1012 
C&D waste collection points) 

4. |For Dumpsite Remediation 0 0 0 0 

5. |For Sanitary Landfill 0 0 0 0 

6. [For Transfer Station NA 

(7. |For Mechanical Road Sweepers NA ‘ 

Grand Total 1.9737 0.93625 | 0.617925 |0.419525       
  

Items not required/applicable in the particular ULB may be deleted 

  

  
SREEKALA S. 

Chief Environmental Engineer
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Module 1: MSW Processing GAP analysis & Action Plan 

M1.1 GAP Assessment for 100% processing: of MSW at ULB level 

  

  

  

  

Processing Facility proposals Existing Plants Status of Current — GAP. 
Capacity (TPD)* Capacity- Deficit/ Projected 

Surplus PAUP) 
ob (TPD) 

IMixed Waste Processing Facility INo new mixed] 
continue to be used for either Wet NA NA waste plant 
(OR Dry Waste) — Data taken for will be 
lassessing capacities allowed 

‘Composting Plants (for WET waste) “1.2 Deficit 6.05 

iBio-methanation Plants (for WET NIL NIL z 
waste) 

Material Recovery Facilities MRF- , (for DRY waste) 1.58 Deficit 0.60 
  

Standalone RDF Plants (for DRY 
waste downstream of MRFs)(not part - = - 
lof composting plants) 

Waste to Electricity (RDF based — 
lonly for ULBs > 10 lakh) 

pias, (describe the nature of 

  

    
lants, feed stock should be source = = 
egregated waste) 
  

(C&D waste collection points 0.92 
0 Deficit :           

  

*(Operational/Under Constn. / In Tender Process, Non-Functional good condition) 
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Chief EnVironinental Engineer
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M1.2 ULB level Action Plan for achieving 100% scientific MSW Processing 

  

  

  

Processing Facility proposals ~ Proposed Plant Estimated — Plant 
Capacity (TPD). Cost Commissioning 

ay ID Flt 

Composting Plants (for WET waste) 6.05 15125000 31.12.2024 

Bio-methanation Plants (for WET waste) - S > 

Material Recovery Facilities MRF- (for 0.60 3600000 31.03.2024 
DRY waste) 
  

Standalone RDF Plants (for DRY waste 
downstream of MRFs)(not part of - = bs 
composting plants) 

Waste to Electricity (RDF based — only for: 
ULBs > 10 lakh) 

Others (describe the nature of plants 
-feed stock should be source segregated - - : 

  

  

  

  

  

  

waste) 

TOTAL y le 30.65 18725000 | 
Other Proposals part of MSW ee se 

C&D waste collection points 0.92 1012000 | 31.03.2024 ~ 

|Construction of SLF_ 2 oo ce 
  

Construction of TS, if required 

(ULBs >5lakh and haulage of fully loaded 
Vehicles is > 15Km 

[TOTALs . ' 7.57 19737000 

M1.3 ULB commitment timelines for Certification under Garbage-free Cities Star Rating 

            
  

_ GEC Star Rating Certification Committed Date 

  

1. |l-Star GFC Rating Certification [APPLIED FOR 3-STAR GFC RATING 
  

2. {3-Star GFC Rating Certification |Applied on 25" March 2022 

mandatory before 31.3.2026) 
  

3. |5-Star GFC Rating Certification 
  

4, |7-Star GFC Rating Certification 
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Chief Environmental En; 
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M1.4 State/ UT — Consolidated Financial Action Plan for MSW 
Processing: Financials in Rs. Crore 

Y 2023-24 TOTAL 
(equal to SBM 2.0 SWM 

  

FY 2021-22. FY 2022-23 F 

    

  

allocation, Processing part 
only). 

Action Plan 
Amount 

INo. of ULBs All ULBs in the State/ UT 

icovered* sae [oie : covered in APs by 2023-24         
  

* Detailed ULB-wise, plant-wise Action Plan statement is to be furnished Action     Plan approvals to be obtained by 31.3.2024 for all ULBs 
  

ML1.5 State / UT — Consolidated Certification- cum-Implementation Action Plan 
(only First time GFC Certifications to be considered) 

fester sctut 1 te i we ibe 

    
SVEIVEO) PUES PlpPEey = like aelierhy  pliphiels 

0. of ULBs: * ie een All ULBs to be 1-Star rated by 

rated 1-Star B 13.2023 

INo. of ULBs 

rated 3-Star* 

INo. of ULBs 

with 100% 

waste 

rocessing 

  

  

  

            
  

  

    * All ULBs to become 3-Star GFC Rated before 31.3.2026 
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Module 2: Legacy Waste Dumpsites Remediation Action Plan 

M2.1 ULB’s Dumpsite Remediation Plan (applicable only if ULB has an existing dumpsite(s)) 

  

[Total quantity of existing legacy waste in tonnes NIL 
  

Land occupied by the dumpsite, Acres 
  

[Proposed method for remediation* 
  

Action plan for recoverable material 
  

Indicative Uses/ Utilization of Segregated Material 
  

Land to be recovered, Acres (extent of land from which waste is 

completely removed) 
  

End uses of remediated dumpsite area 
  

Estimated Cost for Remediation 
  

Most likely date for complete remediation ( not beyond 31.3.2023 for 

'ULBs < 10 lakhs and 31.3.2024 for ULBs > 10 lakhs)         
* to be compliant with extant NGT and Court orders 

M2.2 State/ UT-Consolidated Financial Action Plan for pumpelte 

Remediation: Financials in Rs. Crore 

ae A DD ae wes “TOTAL (equal to SBM 2 6) TE stay 

ie 

  

ES DE forthe State/UT) — 

Action Plan 
[Amount 

INo. of ULBs 

_ \covered* All ULBs in the State/ UT 
(Action Plan Sak to be obtained by 31.3.2022 for all ULBs <10 Lakh and by 31.3.2023 for 

all ULBs >10 lakh 

* Detailed ULB-wise, dumpsite-wise Action Plan statement is to be furnished 

  

        

      
M2.3 State/ UT — Consolidated Dumpsite Remediation Implementation Action Plan 

    

    

Remediation Before SBM 2.0 By 31.7.2022' By 31.3 2023 By 31.3,.2024 TOTAL 

     
remediation 
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Module3: C&D Waste Processing Action Plan (only for 154 

non-complying (NCAP cities) and 5-lakh size ULBs) 

M3.1 ULBs Gap Assessment for Processing of Construction and Demolition Waste 

(Applicable for ULBs > 5 lakh population and/or 154 Non-attainment cities) 

  

  

Estimated C&D Waste generated @ 50gm/capita of NA 
total Municipal Solid Waste in TPD 

Add 25% extra for bulk C & D waste generators, 
depositing with ULB 

[Add 20% over and above 

  

  

  

Total C&D waste currently generated in TPD 

Existing capacity of C&D waste processing plant 
available in TPD 

Proposed capacity in TPD for 2025 

  

        
  

M3.2 State/ UT — Consolidated Financial Action Plan for C&D Waste 

Processing: Financials in Rs. Crore 

C&D Waste Processing FY 2021-22 TOTAL (equal to SBM 2.0 allocation for C&D _ 
Waste Plants): 

  

Action Plan Amount 

[Approvals to be obtained by 31.3.2022 for all the 
I'ULBs concerned in one go, thus prioritizing control 
lof air pollution 
  

Detailed Statement of ULB-, 
wise C&D waste processing 
plant proposals are to be 
furnished         
  

M3.3 State/ UT— Consolidated C&D Waste Processing Plants Implementation Action Plan 

Setting up C&D Before/ Outside By 31.7.2022 — By 31.3.2023 TOTAL 
Waste SBM 2.0 : } 

Processing 
Plants 

     

  

INo. of ULBs 

   

  

All ULBs > S5lakh + NO 
Bs in the State/ UT 0.\\\\' 

omplete the plants ie . 
1.3.2023          
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A 

or) 
Re bm ward oh ate Module 4: Mechanical] Road Sweepers Action Plan (only for 154 non-complying (NCAP) and 5-lakh size ULBs) 

M4.1 Mechanical Road Sweepers (Applicable onl Y for ULBs>5 lakh population and/or 154 
Non-attainment cities) - Assessment fora ULB: 

  
ength of road to be swept daily (Only those roads which are 4-lane or NA 

more lanes) 

  
Detailed calculation of mechanical sweeping required in Lane-KMs 

  
Proposed no. of Machines required to Sweep the length 

  
INo. of Machines currently operating /existing 

    ae requirement of machines (nos)       M4.2 State/ UT-Consolidate d Financial Action Plan for Mechanical Road Sweepers: Financials in Rs. Crore 

      FY 2021-23 TOTAL (cqualto SBM2.0 Alecia Mey ae i leet | SO es ene Road Sweepers) a : s 

  

Approvals to be obtained by 31.3.2022 for all the ULBs concerned in one go, thus Prioritizing control of air pollution 

  
Detailed Statement of 

: : : | 
ULB-wise Mechanical Road 

| 
weepers proposals are to be 
urnished         

M4.3 State Government / UT Administrati on — Consolidated Mechanical Road Sweepers 
Implementation Action Plan 

  

   
    Equipping ULBs —Before/Outside By 31.7.2022 By 31.3.2023. TOTAL, with Mech, ROE SBM 2.0 ee Sweepers | 

    

     

  

     

   

INo. of ULBs 
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STATE/ UT ANNUAL ROADMAP 

I. State/ UT Annual Action Plans (Financial) 

(Aggregate of action plans mentioned at M1.4, M2.2, M3.2 and Ma. 2 above) 

Veer Mh Urlipok i tM Ree be avO NE 

  

Sub-Action Plans: 
  

IMSW Processing       

Dumpsite Remediation 

(C&D Waste Processing 
  
    

    

Mechanical Road Sweepers 

    

(Cumulative Action Plan 
[TOTAL 

equal to SBM 2.0 allocation) 
  

iINo. of ULBs covered 

|All ULBs in the State/ UT are to be 
covered in Action Plans by FY 2023- 
24 leaving adequate time for 
implementation               

II. Roadmap for Deliverables: 

  

  

  

  

  

  

                      

NESS E ee BA us ps wee ‘By ep Ree pp By 31.3.2023 Ba thgad papell) | By 31,3,2025° By 31.3.2026 
oT ERT as 2. 16) / oe a Nei : 

INo. of ULBs with 3 

100% MSW All ULBs) 
processing 

100% Dumpsite alLUL BS ecciss | teecetaceas sees cl [escent 
Remediation concemed) 

100% C&D Waste all ULBs eee ay | Petes a [eo eee 
processing concerned) 

Mechanical Road all ULBs : 28 sues 
Sweeping : concerned) 

y Za cr) ance 

* All ULBs to become 3-Star GFC Rated before 31.3.2026 fs, ee 

it si ‘ ‘o) 
tee 

es 
hs Gt DEEICE iB 

wea 8 anda A set warriat h ate e 
ne ad 
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STE 

III. Roadmap for Garbage Free City (GFC) Star Rating Certifications: 

Certification Before By Ry hi , y : 
SBM 2.0 (31:3.202231.3.202331.3.2024. 313.2025 31.3.2026 

    

     

    

   
INo. of ULBs with GFC 3-Star Applied for 3 
ertification (mandatory under star on ; 
BM 2.0) or higher certification 25.03.2022 All ULBs) 
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ANNEXURE 1 
(8.a -STATE POLICY ON SWM) 
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ANNEXURE 2 

(8b- Roles and Responsibilities dealing with MSWM) 

ROLES AND RESPONSIBILITES 

1. Municipal Secretary 
SHE OR HE is the Head of the ULB and overall control of the municipality staffs. 

Municipal secretary administrates all activities related to SWM, NGT ete. 

2. Municipal Engineer 
He or She is the Head of the Engineering section. Secretary delegate power to municipal 

engineer to control the engineering section. He or she is in the charge of implementing 

construction related SLWM projects in the municipality. 

3. Health Supervisor . 
He or She is the Head of the Health section. Secretary delegate power to health supervisor 

  

to control the Health section. He or she is-in the charge of implementing health related 

projects under the municipality. Apart from that they also supervise the daily activities of 

all health staff including Health inspectors, JHIs, Harithakarma Sena etc. 

4. Health Inspectors 
Health Inspector (HI) supervises and controls the daily activities of Junior ‘Health 

Inspectors (JHI). HI is also the in charge of keeping the mandatory registers and records 

in Health section, such as 

Le Casual leave register of workers. 

a Attendances register. 

3) Work distribution registers 

4. Stock registers 

3; Tourist registers 

  

6. Register related SREEKALA S. 
Chief Environmental Engineer 
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7. NGT related registers 

  

8. Register related to activities conducted based on government instruction. 

9. Swachh Bharat Mission, Haritha mission Keralam etc. 

HI inspects all public markets, public toilets regularly. HI also take necessary steps in 

the petitions received in the Health Section based on the reports of the concerned Jr Health 

Inspectors. HI also monitor the daily activities of Haritha Karma Sena (Green Task 

Force). 

5. JUNIOR Health inspectors 
JHI is in charge of municipal wards delegated by municipal secretary. JHI directly 

monitors and control the daily activities of workers. Inspects the petition received in 

municipality related to public nuisance & prepare notice to the concerned person based 

on the municipal Act. JHI inspects the field work of sanitation workers. They involve 

directly in the activities of HKS in all wards & conducts IEC activities to improve the 

performance ofthe HKS. Along with that they conduct classes in Kudumbashree units, 

schools, colleges, residential gtoups etc. to generate awareness among the public about 

-waste management, sanitation etc. JHI gathers primary data for the details to submit 

before NGT, State Government etc. 

6. Sanitary workers 
They are assigned with road sweeping, collection of waste, bush cutting etc. . They are 

also deployed in anti-miosquito activities such as spraying, fogging etc. Apart from these 

duties they are assigned for the burial of dead bodies. 

7. Harithakarma Sena 

They have been assigned to collect non-biodegradable waste for households and 

institutions in the municipality. 
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PERSONS DEALING WITH MSWM 

  

MUNICIPAL SCRETARY 
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‘Government of India 
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SWACHH BHARAT MISSION 

URBAN 2.0 

_ .. ULB ACTION PLANS 

ADOOR MUNICIPALITY 
KERALA 

691523 
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CITY SANITATION ACTION PLAN (CSAP): | 

FOR TOILETS 

  

 



   
CITY SANITATION ACTION PLAN (CSAP): FOR TOILETS 

To sustain Open Defecation Free status in all wards of the ULB 

The main components are: 

i. Construction of Individual Household Latrines (IHHL) 

ii. Construction of Public Toilet (PT) and Community Toilet (CT) seats 

i. Construction of urinals, along with retrofitting of insanitary. toilets 
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ANNEX 3A: CITY SANITATION ACTION PLAN (CSAP): 

FOR TOILETS 
(As referred in Chapters 2 and 7) 

eee 

Location "Name of the City, District, State 

To be filled in by all ULBs 

pene Eh : Se oyseviiiecsae nical ay 

ADOOR MUNICIPALITY, 
PATHANAMTHITTA DISTRICT, 

KERALA 

  

CEs 

  

1.b Physical Aspects Municipal Area in sq. km and Class of 

Town 

20.82 sq.km 
CLASS- 3 

  

~ Number of Ward 28 

  

Geographical description -Hilly 
area, river, Environmental 

sensitive area etc. 

Adoor is located in the southern 

lend of the Pathanamthitta district and| 

lalso in the center of South Kerala. The 

rivers of Achenkovil and Kallada pass| 

through Adoor, with landlocked 

irrigating streams. To the north side of 

Adoor, Chengannur is located, to the 

east side Kottarakara is located, to the 

south side Punalur is located and to the 

lwest side Kayamkulam is located) 

[Adoor is part of the Pathanamthitta 

District and is a major town ih Central 

Travancore. Adoor is one of the 

biggest producers of coconut, bananas 

land tapioca. Here mousambi is grown, 

including red coconuts and red| 

bananas. 

The soil in Adoor is good for 

cultivation and is from the minerals 

piven by the rivers Achenkovil and 

Kallada. A lot of aracknut palm trees 

lare grown here a 
gr er Ks P 

’ $3) ae ai 

t S/ 

iin 

  

  

lic   Maps   Map depicting administrative 

boundaries, roads and railways, water 

bodies, Important land- marks etc. (if 

not available, to be prepared) 

= 
& 

1 x Reg] 
ATTACHED         
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Topo-Sheet (ref: Survey of India, Seale - 
1:50000)(if not readil avail ble 

  

Latest census data and      

ATTACHED 

        

    

    

    

  

Population Census da 
2011: 29171 previous census data (population 2022: 30786 projection for 2026, 2040 and 2055) 2026: 31365 

2040: 33623 
2055: 36187 

Slum population | 
NIL ° Population 

* Households 
* Density 

Non slum population 
Population: * — Population 

2011- 29171 * Households 
2022- 30786 * Density 
Household: 
2011- 7911 
2022- 8287 

Density: 
1401 per Sq. KM 

    
Floating population 

from 

  

* Population per day (if available 

tourism de artment) 

1568 

  
Decadal Population growth rate (in 

Land use classifi ication in the city— 
[Area under residential, commercial, 
Institutional, open 
(available / not available)] 

  

    
9% 

he land use pattern of the town 
depends on its population, size, 
function and location. Major part of |: 
the land is used for cultivation, 
Imainly paddy fields and coconut 
trees. Nearly 33% land is residential: 
area and over 4%land is covered with 
water bodies. The urban services 
have not been properly exploited in 

    

IANNEXURE 3 

  

growth 

Details of Population and projected 

    Maps residential, comm 
slums, green co       

an 

KO Man << SREEKALA S. Tues    

Map depicting the exfafj 6g land “use * N   " (available / not av ret te 

2011: 29171 
2022: 30786 
2026: 31365 
2040: 33623 
2055: 36187 
  

ANNEXURE 4|     
  

       



  

Individual Toilet Number of Sanitary toilets 

* Number of insanitary toilets (single pit, 
   
     

  

  

twin pit, insanitary, dry, pour flush) a 

* — septic tank without soak away 1410 

Community toilet * Number of households dependent NIL 

* Number and Location of toilet blocks 

+ Number of seats per block 

* Functional status 

* Septic tank without soak away 

Public toilet and - * Number and Location of toilet & urinal 9 

urinals 
blocks 

¢ Number of seats per block 

+ Functional status 

* Septic tank without soak pit 

All the toilets are functional 

  

    

  

  
IANNEXURE 5   

  

  

  

  

   
   

  

   
  

  

     
    

  

   
  

  

   

  

  

Open defecation *- Location of OD spots NIL 

4.b Operation and Notified rates of User charges (Rs) 

maintenance + For community toilets NIL 

* For public toilets Pr Urinal- Rs. 2 e 
Toilet — Rs. 5 

3 Responsible agency for O&M [By in-house IN HOUSE : 
arrangement or outsourced] ARRANGEMENT j 

Complaint redressal system Every toilet within the ULB) 
lhas been placed with ‘ 
feedback book, in which 

users can remark theif 
feedback about the toilets. 
[Apart from that ULB ha 
provided a contact number in| 
order to address any kind of 
issues related with the public 
toilets. 

4.c Service Level Access to toilet (% coverage) moe 

Benchmark (100%) 10 ASL 

4.d Maps Map depicting the Location of public re Sy Cf 

and community toilets (if not Ay     available, the same to be depicted)   : 4 
, Attached - 
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Regulatory 

  

   

    

Whether Municipal Sanitation Bye Laws notify 

  

  

  

  

  

    

e LNG i Not available 31.08.2022 
Framework tariff for sanitation services. (details) ee 

State Sanitation Strategy (available / not Available 

available) 

S.b Institutional Roles and Responsibilities for dealing with 
ies 4 Yes. Attached IANNEXURE 7| 

Arrangement sanitation services, 

5.c Governance and Implementation of e-governance in ULBs (avail- i 
Available   Reforms - able / not available)         

  

Human Resource Details of the personnel engaged in 

  

  

  

  

  

  

Development sanitation services along with roles Attached ANNEXURE 7 
and responsibilities. ; 

Outsourcing of staff and services : 

_ (available / not available) Avalsble 
E GAP ANALYSIS: 

Ta Analyze the projected requirement of |HHL-8428 
sanitation infrastructure/facilities in PT-40 

2026, URINALS- 35 

Tb Identify the available IHHL- 8278 
infrastructurein good condition PT-20 

URINALS- 18 
' 

7c Analyze the gap in various areas ‘and IHHL- 150 seats K 

    
suitably club as part of a project/DPR 

*  THHAL/CT/PT/Urinals   
IHHL (insanitary to sanitary)- 450 

PT- 5S Nos 

( 20 Seats) 

Urinals- 17 

Aspirational Toilet- 3 seats     
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   13354000 4547000 

~ Funding requirement 

ATES: : ae Seco E ye) cn 2 OBIT Tg 

   

3017220 5789780 

  

    

OUTRO E: 
specify) — 

  

  

  

woe 

        
wee 

iW GFF Environmencal Bneins &         

   



Ce 
oe 

Cost Estimate for Toilets- ADOOR ULB 

  

Overall Cost for Toilets for the GAP identified 

  

      

      

    

  

     
    

   

      
      

  

  
      
  
  
          

  

            

F Infrastructure requirements as per Quantity | Estimated Cost | 
SI: GAP analysis Unit required | per unit in INR Amount in Rs 

Number of [HHL No. of households 150 £54000 2210000 | Conversion from Insanitary to 
450 15000 6750000 

: Sanitary 
3 Construction of PT No. of seats 20 150000 3000000 
4 Construction of CT No. of seats 0 I cs | 5 Aspirational toilet No. of seats 3 250000 __750000 6 Urinals No. of seats 17 32000 544000 

Total ; 

4 13354000 

        
    Fund Requirement and Share Divisions 

        
   

  

   

   

    

    

    

Infrastructure 
requirements as 
per GAPanalysis 

Ze IHHL- Conversion 
from Insanitary to 
Sanitary 

Total 

Amount in 

Rs 

Quantity 

required 

    

   
   

  

   
   

      

      

HES ORR ar tetas 
    

Central State ULB share 
share share 

2310000 600000 400050 1309950 . (ASO 1800000 | 1200150 | 3749850 

PT 

ery Construction of 
GTi 

   

        

  

   

  

   

  

   

      

   
[272000 1479520 | saaao rere Fst aero} ae 

  

  
           

  

   

  

Funding Requirement Total fund required as per the 
GAP analysis 

13354000        
  

5789780 | 

5 
__ State share | ULB share Others (please ny 

specify) 
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ANNEXURE 1 

ADOOR MUNICIPALITY MAP 
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Land Use Information 

 
 

 
   

wer & aT ML gee - meer ah ae a 

 
 

 
 

Gru 
alits 

       

sid 

ecter- 
SP exaatth 

put. 
ate



  

  

ANNEXURE 4 
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ANNEXURE 5 

  

Details of public Toilets Location 

  

  

  

  

  

  

  

  

  

  

              
  

  

    

SLNO | Location GPS Co-ordinates Status (proposed/work | Functional/non- 

ongoing/completed) functional 

i New private bus Completed Non Functional 

stand 

2 Old private bus 9.15658, 76.7308 Completed Functional 

stand 

3 KSRTC bus stand 9.15312, 76.73286 Completed Functional 

4 Parakkode public 9.14772, 76.7626 Completed | Non Functional 

toilet 

5 Yamuna fuel station, 9.15244, 76.73598 Completed Functional 

|. Adoor 

6 ‘Prathish fuels, Adoor | 9.15057, 76.7340 Completed Functional 

7 Reliance pump 9.15276, 76.7425 Completed Functional 

8 Hindustan 9.14913, 76.7556 Completed Functional ; 

petroleum 

9 Ramachandran fuels | 9.14739, 76.7626 Completed Functional 

10 Gourilekshmi fuels, Completed Functional 

Parakkode 

& 
, 

wea & meet Al get - cart al ate Het 

G. \ : : 
pale or OF SREEKALA 

sy 199 alits hief E ae 2 ead Furl sa? Nvironmental Engineer



hy J f "i e t 
VT apie en / \ , 
HTHAPUNE 4  



  

  

ANNEXURE 7 

(Roles and Responsibilities for Dealing with Sanitation Services) 

ROLES AND RESPONSIBILITES 

1. Municipal Secretary 
SHE OR HE is the Head of the ULB and Gverl control of the municipality staffs. 
Municipal secretary administrates all activities related to SWM, NGT etc. 

2. Municipal Engineer 

He or She is the Head of the Engineering section. Secretary delegate power to 

municipal engineer to control the engineering section. He or she is in the charge of 

implementing construction related SLWM projects in the municipality. 

3. Health Supervisor 
He or She is the-Head of the Health section. Secretary delegate power to health 
supervisor to control the Health: section. He or she is in the charge of implementing 
health related projects under the municipality. Apart from that they also supervise 
the daily activities of all health staff including Health inspectors, JHIs, Harithakarma 
Sena etc. 

4, Health Inspectors 
Health Inspector (HI) supervises and controls the daily activities of Junior Health 
Inspectors (JHI). HI is also the in charge of keeping the mandatory registers and 
records in Health section, such as 

1. Casual leave register of workers. 

2. Attendances register. 

3. Work distribution registers 

4, Stock registers 

5. Tourist registers 

6. Register related 
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7. | NGT related registers 

8. Register related to activities conducted based on government instruction. 
9. Swachh Bharat Mission, Haritha mission Keralam etc. 

HI inspects all public markets, public toilets regularly. HI also take necessary Steps in the petitions received in the Health Section based on the reports of the 

Sena (Green Task Force). 

5. JUNIOR Health inspectors 
JHI is in charge of municipal wards delegated by municipal secretary. JHI directly monitors and control the daily activities of workers. Inspects the petition received in municipality related to public nuisance & prepare notice to the concerned person based on the municipal Act, JHI inspects the field work of sanitation workers, They involve directly in the activities of HKS in all wards & conducts IEC activities to improve the performance of the HKS. Along with that they conduct classes in Kudumbashree units, schools, colleges, residential groups etc. to generate awareness among the public about waste management, sanitation etc, JHI gathers primary data ~ for the details to submit before NGT, State Government etc. 

6. Sanitary workers 
They are assigned with road sweeping, collection of waste, bush cutting etc. They are also deployed in anti-mosquito activities such as spraying, fogging etc. Apart from these duties they are assigned for the burial of dead bodies. 

i Outsourced Agency staffs 
' 
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Infrastructur : 
Estimated : 

£ Quantity | cost per Fopwatlon 
requirement Unit Reaulred Sain to be 

sas Per GAP ee covered 
: ‘ INR 
Analysis 

Sewer pipe 
Sewer 

network 
k - network - 
including ee 

pump station |Por CaP 31395 6000 31395 

Storm water eo length 

GraENYOUs eo aita 31395 3000 31395 
Total 

Estimated cost 

and share from 

centre and 

state 

Total Central 

share 

Total State 

share Loo 

Total Maximum funds can be availed for UWM from Central Gov. 

Total Total Estimated cost for Total amount 

obulation amount can | UWM interventionsin | available in ! 

sete be availed | INR for Class Ill town INR . 

31395*2000* 
0, 

31995 |E rele 2000 0.5 = 
31395000 

Funding Requirement for UVM 

Total fund ‘ 

required as Central : Others (pl 
h ULB 

per GAP share State cnere sists specify) 

analysis 

60297260 30148630 |19898095.8] 10250534,2 
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i Infrastructur Estimated |i 
ee Ss e ‘ Population 

amount as N | requirement Unit Quantity cost per Re be Amount ih % age per funding Required | unit in INR Share ; ‘ 
0 | sas Per GAP 

INR covered 
available in | | Analysis 

INR ii Central and State share as per Table - Estimated per capita Costing and funding pattern in %age Machines for 4 KLD Trucks ' 
Central|50 1000000 3 |septic tank inNee. 1 2000000 2000000 State /33 660000 desludging 

31395 ULB 17 340000 ae 
Central]50 | 18648630 4 |STP cum FSTP via a 3.39 | 11000000 37297260 State |33 112308095 8 | 

31395 ULB 17 | 6340534.2 Diversion 
Central/50 2500000 I&D system structure 
State {33 1650000 igs Rump: 1 5000000 5000000 Interception Station in 

5 structure, MLD in 
ULB oe pump station |Numbers 

31395 
850000 and diversion |Diversion 

Central/50 8000000 mee rowel 4 4000000 16000000 |State_|33 | 5280000 
STP) network in 

Km 31395 bee Re byponon Total 

Estimated cost 
and share from 

60297260.00 centre and 

state 
' | 60297260 Total central 

share 

30148630 Total state 
share 

19898095.8 Total ULB 

share 

10250534.2 
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ANNEXURE 5 
GAP Analysis - Used Water 

  

  

  

  

  

  

  

  

  

  

Management 

Infrastructure : ‘ Estimated 5 
‘ : A t 

s) requirements as Per GAP Unit Ciaputy. cost per unit Fopulavon moun’ )Remarks 
No ‘ Required ‘ to be covered] in INR 

Analysis in INR 

i State share completely 

Sewer 

1 |Sewer pipe network network - 31395 6000 10883 65298000 

including pump station per capita 

Drain length 

d - per 31395 3000 20512 61536000 

2 |Storm water drain network |capita 

ii Central and State share as per Table - Estimated per capita Costing and funding pattern in %age 

3 Maenines for septic tank 4 KLD Trucks 1 2,000,000 31395 2000000 

desludging in Nos. 

Capacity in 
139 37297260 4 |STP cum FSTP MILD (2 Nos) 3.39 11,000,000 31395 

Diversion 

structure 

ee EUR 1 5,000,000 31395 5000000 
1&D system (including station in . 

5 Interception structure, pump | MLD in 

station and diversion Numbers : , 

network to STP) Diversion 

eee 4 4,000,000 31395 __ | 16000000 
network in t       Km           
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HI inspects all public markets, public toilets regularly. HI also take necessary " 

steps in the petitions received in the Health Section based on the reports of the 

concerned Jr Health Inspectors. HI also monitor the daily activities of Haritha Karma 

Sena (Green Task Force). 

5. JUNIOR Health inspectors 

JHI is in charge of municipal wards delegated by municipal secretary. JHI 

directly monitors and control the. daily activities of workers. Inspects the petition 

received in municipality related to public nuisance & prepare notice to the concerned 

person based on the municipal Act. JHI inspects the field work of sanitation workers. 

They involve directly in the activities of HKS in all wards & conducts IEC activities to 

improve the performance of the HKS. Along with that they conduct classes in 

Kudumbashree units, schools, colleges, residential groups etc. to generate awareness 

among the public about waste management, sanitation etc. JHI gathers primary data for 

the details to submit before NGT, State Government etc. 

6. Sanitary workers 

They are assigned with road sweeping, collection of waste, bush cutting etc. They 

are also deployed in anti-mosquito activities such as spraying, fogging etc. Apart from 

these duties they are assigned for the burial of dead bodies. 

7. Outsourced Agency staffs 
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ANNEXURE 4 

(Roles and Responsibilities for Dealing with Sanitation Services) ROLES AND RESPONSIBILITES 

1. Municipal Secretary 
SHE OR HE is the Head of the ULB and overall control of the municipality staffs. Municipal secretary administrates all activities related to SWM, NGT etc. 

2. Municipal Engineer 
He or She is the Head of the Engineering section. Secretary delegate power to municipal engineer: to control the engineering section. He or she is in the charge of implementing construction related SLWM projects in the municipality. 

3. Health Supervisor 
He or She is the Head of the Health section. Secretary delegate power to health supervisor to control the Health section. He or she is in the charge of implementing 

4. Health Inspectors 
Health Inspector (HI) supervises and controls the daily activities of Junior Health Inspectors (JHI). HI is also the in charge of keeping Peildatory registers and records in Health section, such as Se \ Casual leave register of workers. f $/ Kory, Attendances register, { =| Oy oH Work distribution registers \e\ * Le} Stock registers ny op 4 vk Tourist registers ‘ ia Register related to govt activities Chief a REEKALA S, NGT related registers 

7) i ponmenial Engineer _ Register related to activities conducted based on government instruction. Swachh Bharat Mission, Haritha mission Keralam etc. 
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ANNEXURE 3 
LAND USE MAP OF ADOOR MUNICIPALITY 

      

  

  

AGGOR MUNICIPALITY 

EXISTING LAND USE - 2010 
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ADOOR MUNICIPALITY MAP 
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Institutional Roles and Responsibilities for dealing with Arrangement sanitation/ S€wage services, 
be Governance Implementation of €-governance in ULBs (avail- and Reforms | able / not available) 

  

  
  

    

  

  

   
     

  

Resource 
Development 

    

Outsourcing of staff and se 
available) ; 

      

     

  

Analyze the projected re 
infrastructure/facilities in 2026, 

      

   

  

    
   

    

projects related to 

* Sewer network 

O&M etc.   
   
   

   

* I&D and STP cum FSTP 

tion Bye Laws noti fy tariff for sanitation/sewage services (details) 

    

a cet 

Details of the personnel engaged in sanitation services along with roles and responsibilities, 

223 Mee se 

quirement of used w 

Identify the available infrastructure in g00d 
8.b 

a 
condition 

Sewer 
Network-0 

8c 
Analyze the ap in various areas and suitably club Sewer as part of a project/DPR 

Network- * Sewer network 
System does 

hot exist (Gap- *  Septage conveyance 
100%) 

* STP cum FSTP 
STP cum 

3 FSTP- System * Recycle and reuse potential does not exist 
(Gap-100%) 

F 
On above lines identify various DPRs/ plan for 

* Storm water drainage system 
* Recycle and reuse projects 
* Gap in human resources for executionand 
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Service Level 

Benchmark - 

Present 

  

Indicators Benchmark | Before 

implemen- 
tation 

of project 

After the 

implemen- 

tation of 
project 

  

Coverage of 

Sewerage 

Network 

100% 
0% 100% 

  

Collection 

efficiency 
of Sewerage 

Network 

100% 

0% 100% 

  

Adequacy of 
Sewage 

Treatment 

Capacity 

100% 

0% 100% 

  

Quality 

ofsewage 

treatment 

100% 
0% 100% 

  

Extent of Reuse 

and 

Recycling of 
Sewage 

20% 

0% 20% 

  

Extent of cost 

recovery 
in sewage/ 
used water 
management 

100% 

0% 100% 

  

Efficiency in 
redressal 

of customer 
complaints 

80% 

0% 80% 

  

Efficiency in 

Collection 
of sewage / used 
water 

Charges 

90% 

90% 

  

Access to toilets 100% 
0% 100% 

  

Scheduled 
desludging 

100% 
0% 100% 

    Notified tariff 
for desludging     No     
  

  

Sif Maps Map depicting the coverage of existing sewer 
network coverage’and onsite system 
  

Access to toilets 
  

Scheduled desludging 
        Notified tariff for desludging       
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5.c Treatment Used water treatment (including (Septage, Used cotreatment) water) = 
: 

Are the used water treatment facility available 
(yes/no) 
If ‘yes? 

No * Treatment technology and Capacity 
(MLD) 

G * Current capacity utilization—under/over (MLD) 
0 * Quantity,of used water treated (MLD) 

* Quantity of septage co-treated (KLD) 0 * Reuse (treated used water, sludge, biogas) 0 Information along with respective 0 quantity 

Septage treatment 
Are the septage treatment facility available 
(yes/No) — If ‘yes’ 

* Quantity of septage to be treated(KLD) No * Treatment technology and Capacity 0 (KLD) 
* Currentutilization ~under/over(KLD) 0 * Reuse (treated used water, sludge, biogas) 0 Information along with respective 0 quantity 

5.d Operation and For existing septage collection, conveyance and Maintenance treatment facility 
NA * Responsible agency ; * User charges for desludging, conveyance Ne 

and disposal per household (Rs) NA * O&M cost for the treatment facility (Rs) 
* Cost recovery (%) 

NA 

For existing used water collection, conveyance ! and treatment facility NA : Responsible agency 
* Household sanitation tariff — Monthly NA 

(Rs) NA * Conservancy tax as part of property tax 
* O&M cost for the conveyance and NA 

treatment facility (Rs) lies * Cost recovery (%) NA 
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Sewage 
Generation 

    Brief description of existing sewage 

infrastructure in the town: 

(i) TPs 
(ii) FSTPs 
(ii) Existing sewers 

(iv) Drains 

(v) Number of cesspool tankers 

(govt./private) 

+ Estimated sewage generation 
(in MLD for 2026. 2040, 
2055) 

S
E
O
r
O
r
O
r
O
r
s
S
 

  

2026- 3.39MLD 

2040- 3.63MLD 

2055- 3.90MLD 

  

5.b Collection 
and 
Conveyance — 

NETWORK COVERAGE 
* Present population covered 

with sewer- age network 

+ Present population uncovered 
with sewerage network 

100 

  

SEPTAGE 
* Status of scheduled desludging (by 

ULB/ 
Licensed operator) 

NA 

  

Drainage 

+ Number of drains with length & 

material 

of construction etc. (width 
more than 75cm) carrying 

sewage intothesurface water 

body or openland 

¢ Status of drains with or above 75 

cm 
width (covered/uncovered) 

« Number of outfall locations 

along with estimated quantity of 

sewage (dry weather) being 

discharged into surface water 

body or open land 
        Outfall location 

* Mention the location of outfall 

points (river/ Natural 
        

  

   
         

  

drain/surface water body/ open or 

land) ‘ 2. 
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. 3 ae ee ze NY “we | Demograpt i oe We 4h tu otros Sere Res Nv ea ried : 
2a Population Census Se Latest census data and Population projection 

  

previous census data (population 
projection for 2026, 2040 and 2055) for 2026: 31395 

Population projection 

for 2040: 33623 

Population projection 

for 2055: 36187 
  Shim population 

  

  

* Population NIL 
* Households 
* Density 

Non slum population 
* — Population 29171 
* Households 7911 
* Density 1422 

Floating population 
* Population per day (if available 1568 

from 
tourism department) 
    Decadal Population growth rate (in %) 

   
Land use classification in the city— 

4.9%     

      

e land use pattern of the town 

  

  

        green LS nd ete, 
cree ane) Na 

“7p 

ey ( ea © f (e| NAL OFFicg E 
\ ene 

pattern [Area under residential, commercial, \depends on_ its population, size, Institutional, open areas, slums function and location. Major part of 
(available / not avail- able)} the land is used for cultivation, 

Imainly paddy fields and coconut 
trees, Nearly 33% land is residential 
area and over 4%land is covered with 
water bodies. The urban: services 
Ihave not been properly exploited in 
this area. 
Existing land use analysis is done by, 
conducting field survey and is shown! i 
in the table below. 

Details of Population and projected 2011 - 29171 Baath PROJECTED 
2022 - 30786 

2026 - 31395 
3.b Maps Map depicting the existing land use - 

residential, commercial, Institutional, 
slums, 

ATTACHED ANNEXURE 3         
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ANNEX 3B: CITY SANITATION ACTION PLAN (CSAP): 
FOR USED WATER MANAGEMENT 

  

  

  

   Location 

(As referred in Chapters 2 and 7) 

(To be filled in only for Cities below 1 Lakh Population, as referred in Chapters 2 and 6) 

eas 

Name of the City, District, State 

  

   
PATHANAMTHITTA, 

KERALA. 
  
Lb Physical 

Aspects 
Municipal Area in sq. km and Class of 
Town 20.82 sq.km 

  

Number of Wards     28 
  

Geographical description -Hilly area, river, Environmental sensitive area etc. 

  

Adoor is located in the 

are grown here. 

GEOGRAPHICAL DESCRIPTION 

southern end of the 
Pathanamthitta district and also in the centre of South Kerala. 
The rivers of Achenkovil and Kallada pass through Adoor, 
with landlocked irrigating streams. To the north side of 
Adoor, Chengannur is located, to the east side Kottarakara is 
located, to the south side Punalur is located and to the west 
side Kayamkulam is located. Adoor is part of the 
Pathanamthitta District and is a major town in Central ‘ 
Travancore. Adoor is one of the biggest producers of 
Koconut, bananas and tapioca. Here mousambi is grown, 
including red coconuts and red bananas. The soil in Adoor is 
good for cultivation and is from the minerals given by the 
rivers Achenkovil and Kallada. A lot of aracknut palm trees 

    Maps   Map depicting administrative 
boundaries, roads and railways, water 
bodies, Important landmarks etc. (if 
not available, to be prepared) 
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ANNEXURE 1 
\% 

  

Topo-Sheet (ref? Survey of India, Scale - 
1;50000) 
(if not readily available, get it)     
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CITY SANITATION ACTION PLAN (CSAP): 
FOR USED WATER MANAGEMENT 
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grey 

water, 
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IL 
or 

both 
grey 

and 
black water) 

HM 
No. 

Of 
person 

using 
the 

facility 
per 

day 
NIL 

Location 
details 

including 
GPS 

location 
NIL 

El: 
: 

Type 
of 

discharge 
(mention 

whether 
grey 

water,black 
water 

NIL 
or 

both 
grey 

and 
black 

water) 

W
h
e
t
h
e
r
 
having 

oottupura 
attached 

NA 

No. 
Of 

person 
visiting/day 

NA 

Location 
details 

including 
GPS 

location 
NA 
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meat 

& 
veget 

narkets 
ee 
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Unit 
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Type 
of 

market 
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Type 
of 

discharge 
(mention 

whether 
grey water, black 

water 
NA 

or 
both 

grey 
and 

black water) 
No. 

Of 
person 

using 
the 

facility/day 
NA 

Location 
details 

including 
GPS 

location 
NA 

W
h
e
t
h
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r
 
cases 

of 
Septage 

deposited 
into/near 

water 
bodies 

NIL 
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Location 
details 

including 
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PS 
location 

of 
disposal 
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a. 
Intervention 

strategies 
to 

address 
the 

issues 
identified 

and 
quantified 

in 
above 

steps 
are 

proposed 
here 

     

b. 
3 

stage 
intervention 

and 
remediation 

measures 
are 

proposed 
in 

this 
action 

plan. 
The 

polluting 
sources 

are 
categorized 

into 

 
 

  
  

 
 
 
 
 
 
 
   

    
  

 
 

      
 
 

3 
(small, 

medit 

and 
large) 

and 
priority 

vise 
remediation 

measures 
are 

proposed 
for 

each 
source. 

The 
proposed 

intervention/remediation 
strategies 

are 
as 

below 

SI 
No 

Proposed 
Intervention/remediation 

strategy 
Action 

by 
Timeline 

1 
Individual 

households/Colonies 

a 
Bringing 

down 
the 

grey 
water 

& 
black 

water 
discharge 

into 
LSGI 

First 
stage 

river/streams 
to 

75% 
of the 

current 
discharge 

30/11/2021 

b 
Bringing 

down 
the 

grey 
water 

& 
black 

water 
discharge 

into 
LSGI 

Second 
stage 

river/streams 
to 

50% 
of 

the 
current 

discharge 
15/12/2021 

c 
Bringing 

down 
the 

grey 
water 

& 
black 

water 
discharge 

into 
LSGI 

Third 
stage 

river/streams 
to 

less 
that 

25% 
of the 

current 
discharge 

30/12/2021 
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CF) 

 
 

Installation 
of 

c
o
m
m
o
n
 
STP 

and 
E
T
P
 

to 
ensure 

that 
only 

treated 

 
 

w
a
s
t
e
w
a
t
e
r
 
reaches 

the 
natural 

streams. 
S
M
,
P
C
B
,
L
S
G
I
 

30/03/2022 

Drain 
interception 

works- 
In 

case, 
black 

water 
is 

entering 
any 

LSGI 
drains, 

storm 
drains 

etc., 
and 

connecting 
the 

lake 
or 

river 
or 

any 
type 

of water 
bodies, 

appropriate 
action 

by 
intercepting 

the 
drains 

30/03/2022 
and 

diverting 
it 

to 
either 

the 
sewerage 

system 
or 

STP. 

 
 

 
 

Cleaning 
of 

storm 
water 

drains 
(small 

streams, 
creeks 

leading 
into 

the 
LSGI 

30/03/2022 
river) 

periodically. 
: 

 
 

 
 

Procurement 
of sewer 

cleaning 
machines 

and 
equipment 

maintenance 
LSGI 

30/03/2022 

Propagation 
of 

vegetative 
cover 

in 
watersheds 

will 
reduce 

river 
 
L
S
G
I
 

(Through 
M
G
N
R
E
G
S
)
 

pollution 
due 

to 
soil 

erosion 
and 

enhance 
percolation 

of rain 
water 

into 
: 

30/03/2022 
  

the 
subsurface. 

In 
downstream 

stretches 
where 

the 
river 

is 
saline, 

propagation 
- © sy ongroves 

are 
essential. 

 
 

 
 

 
 

 
 

Installation 
of 

C
C
T
V
 

cameras 
and 

fencing 
at 

critical 
areas. 

Inst2!!ation 
LSGI 

of night 
vision 

surveillance 
cameras 

at 
priority 

sites. 
30/03/2022 

Continuous 
monitoring 

of 
river 

banks 
and 

public 
ylaces 

involving 
the 

LSGI 
participation 

of 
school 

students 
may 

be 
considered 

to 
prevent 

waste 
30/03/2022 

dumping. 

=o 
Maintaining 

m
i
n
i
m
u
m
 
environm=atal 

flow 
of river 

by 
ensuring 

entry 
of 

LSGI 
rain 

water 
and 

rain 
water 

rech 
«ging 

to 
all 

natural 
streams 

and drains. 
’ 
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The 
intervention 

strategies 
to 

prevent 
the 

pollution 
of river/streams 

from 
solid 

wastes 
are 

listed 
below: 

 
 

Solid 
waste 

m
a
n
a
g
e
m
e
n
t
 

 
 

 
 

 
 

       

 
 

    
  

  

SI 
Action 

point/Activity 
Action 

by 
T
i
m
e
l
i
n
e
 

No 

1 
Biodegradable 

waste 
30/03/2022 

a. 
For 

decomposition 
of 

biodegradable 
waste 

at 
its 

origin; 
SM,LSGI 

pipe 
compost.ring 

compost, 
biogas 

plants 
shall 

be 
implemented 

at 
all 

residential 
units. 

b. 
Rendering 

plant 
for 

poultry 
waste 

m
a
n
a
g
e
m
e
n
t
 

2 
Non-Biodegradable 

waste 
m
a
n
a
g
e
m
e
n
t
 

R
R
F
 

m
é
a
n
s
e
m
o
 

a. 
Door 

to 
door 

waste 
collection 

30/03/2022 
8 

b. 
Mini 

Material 
Collection 

Facility, 
Material 

Collection 
SM,LSGI 

N
E
D
O
}
 

Facility 
& 

Resource 
Recovery 

Facility 
have 

already 
started 

functioning 
at many 

locations 
for 

the m
a
n
a
g
e
m
e
n
t
 

30/03/2022 
of 

non-biodegradable 
waste, 

the 
same 

shall 
be 

widely 
implemented 

to 
meet 

the 
waste 

generation 
demand. 

c. 
Implement 

Green 
Protocol 

effectively 
in 

local 
self 

S 
eee 

eee 
e
e
e
 

AQ 
M
o
e
A
f
w
o
m
e
a
s
e
d
 

governments. 
Prohibit 

littering 
of 

plastics 
in 

the 
area. 

M
a
l
o
l
a
o
n
o
w
l
 

Plastic 
wastes 

shall 
be 

strictly 
handled 

as 
per 

the 
laladéanleajam) 

provisions 
of 

Plastic 
Waste 

(
M
a
n
a
g
e
m
e
n
t
 

and 
Handling) 

a 
Rules, 

2018. 
“id. 

Installation 
of 

plastic 
shredding 

units 
for 

managing 
the 

“
 

_ 
plastic 

waste 
generated 

and 
thereby 

prevent 
its 

entry 
into 

2
\
 

water bodies 
[ REGIONAL OFFICE 
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\ eb | 
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Construction 

of 
retaining 

wall 
with 

H
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at 

existing 
waste 
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G
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Rion 
3
 

2   
 
 

: 
bee 

aes: 

Chief 
Environmental 

Engineer 
 
 

4
0



Js0uIsUg | 
P
l
u
s
W
u
o
I
r
A
 
Uz 

J
o
r
y
 

: 
: 

S 
V
I
V
a
a
Y
S
 

     

 
 

 
 

 
 

 
 

 
 

  

“‘dLO‘ALS 
JO 

Suuojuowr 
Alanoe 

snonuyuoeg 
q
o
d
s
a
 

*S[e10Y 
“sye]y 

“saMsnpuy 
“¢ 1A/dLS 

2} 
ul 

uonoedsut 
jeo1pousg 

v 

9[drouud 
Aed 

sanqjod 
uo 

pasegq 
aury 

199]]09 
0} 

pue 
urerp 

o1jqnd 
3} 

0} 
aSeMas 

oY) 
SUISIeYSIp 

SI 
OYM 

919 
S]}OU/Sasnou/s}elf/saxo;duioo 

AJLANOB 
SnonuyUOD 

q
o
d
S
y
 

JeS19UTUIOD/SJUSWAYSI]qQeISO 
St} JO 

U
O
T
E
 

NUSp] 
€ 

AIANOB 
snonuTu0E| 

q
o
d
s
x
 

SUOISIAOId 
Jeuag 

2 
JUOTSOIOJUY 

Z 

SUONeIS 
SULIOMUOU 

Is}eM 
IOATY 

OUTTUO 
snonuTWOO 

TeuoNIppe 
A}IAnoe 

snonuyuo7 
gdodsyi 

Jo 
uonelTesuy 

“Apoqioyem 
oy) 

Suo9}01d 
10J 

ouRT[I92amMs 
s
n
o
n
u
y
w
o
D
 

I 

ON 
saTyoaNn yy, 

Aq 
u
o
n
a
y
 

A
a
y
a
 
yjuiod 

w
o
y
s
y
 

Is 
  

  
  

 
 

saimseay| 
A10}E[NSay 

pur 
jusuIVd10;uq 

:p 
days 

 
 

  
  

  
SUIBOI]S/SIOAL 

0} 
pzeé 

oy} 
W
o
y
 
aBreYOSIp 

ayeyors| 
ay} 

JUaAerd 
0} 

JopIo 
ut 

spreA 
surdump 

  
 
 

 
 

  

  



“Weevoud 
(ei uaWUOITA 

 
 

 
 

 
 

  

 
 

 
 

 
 

 
 

 
 

 
 

 
 

2 
Uz 

Jeary 
ze. 

S W
a
a
 

t
T
,
 

PI 
YUsjou 

S
y
o
L
U
}
 
JU 

U
L
 

b
E
 

ZS 
Ve 

EN 
SIoTOL Nand 

PS/_ 
C-AE0E: 

12-020: Ad 
a
 

f 22149 
TIN 

\3| 
I
N
 

J 
o }; 

: 
‘
T
H
H
I
 

ae 
eG feta s 

1Z-0Z07:AA 
Saironai-oi 

Sean nie b
o
 

Ok 
ee 

\ 
E
Z
 

TIN 
s WOTLOL 

ogng 
ree 

Se) 
1Z-0Z0T:Ad 

=
=
 

"TIN 
Z-1Z0T:AA 

IZ-OOT:AA 
ABH 

s}9T101 Jo 
S 

d 
69667 

‘TIN 
solo] 

oT19ng 
S
U
T
T
O
N
 

IOj 
[
N
J
 

oy} 
Aq 

quads 
yunoury 

ZC-1ZOT:AA 
IZ-OZOT:AA 

TIN 
TIN 

a
e
 

TC-IZOT:AA 
IZ-0Z07@:AA 

$}9]10} Jo 
S
u
m
o
 

oy 
oSpngq 

me 
ou} Ur IDS] 

ay Aq peyeooyye 
yunoury 

ISLZ06S 
ISLZs9s 

Sere 
oeerS 

ZZ-1ZOT:AA 
1Z-0Z07:Ad 

syololg 
ON 

THHI 
ue] d 

euennsexsoyeuer 
Ul 

poepnyout 
sjayto 

| 
[-¢ 

sIaTIOL 
OqNd 

    

  
AreqIUesul 

p]O JO 
SuIONAT 

JOyIOU A, 

 
 

 
 

  
  

  
 
 

 
 

 
 

€ 

O
N
 

SAA 
(e1qQeor[dde 

st 
raAsyoIyM 

YoY) 
Zpayturqns 

ued 
e
e
 
W
A
T
 

C 

SHA 
(a[qeordde 

st JovsyoryM 
Y91}) 

Zpeytugns 
aye]dua} 

woNseT[09 
eIep 

W
A
\
T
 

I 

Ayypedrorunyy 
(21qeot[dde 

stzsasyorym 
yon) 

dk] 
OST 

A
L
I
T
V
d
I
O
I
N
N
W
 
W
o
o
d
y
 

SsweEN 
OST 

Mee 

oWeN 
Yoolg 

 
 

  
         

V
L
L
U
H
L
I
N
V
N
V
H
L
V
d
 

  
JOMNSIC 

JO 
ouTeEN, 

 
 

| | 

 



 
 

 
 

 
 

 
 

          

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

        

 
 

    
 
 

  
  

  
  

 
 

ne 
S
e
 

e
e
e
 

F
Y
:
2
0
2
0
-
2
1
 

I
H
H
L
 

NIL 

Aa 
Pia 

2 
E 

A
 

pata 

a e s  
: 

‘EY: 2019- 
20 

FY:2020-21 
FY:2021-22 

tial 
unit 

Residential 
units 

NIL 
N
I
L
 

NIL 

Commercial 
FY:2019-20 

FY:2020-21 
FY:2021-22 

41 
H
o
w
 
many 

notices 
served 

for 
discharging 

establishments 
2 
Nos. 

3 
Nos. 

NIL 

: 
wastewater 

into 
public 

drains/water 
bodies 

at o
n
a
l
 

bucdinee 
FY:2019-20 

FY:2020-21 
FY:2021-22 

: 
NIL 

NIL 
NIL 

Gihon 
FY:2019-20 

FY:2020-21 
FY:2021-22 

NIL 
N
I
L
 

NIL 

serge 
; 

FY:2019-20 
FY:2020-21 

FY:2021-22 
Residential 

units 
NIL 

N
I
L
 

NIL 

: 
Commercial 

FY:2019-20 
FY:2020-21 

FY:2021-22 
No.of 

cases 
where 

fine 
imposed 

for 
: 

4.2 
discharging 

wastewater 
into 

public 
e
e
e
 

a
 

—
_
 

a
e
 

Beineinaree 
bodies 

insGtnfional 
buidings 

D
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Ezhamkulam Grama panchayat Office 

Parakode P.O .691554, Phone :04734 240637 

Pathanamthitta District 

-No.8C2-231/2022__ ales O7AE (A 0ee 

FROM, 

Secretary 

TO, 

op? 
WW) 

wt KSPCB, Pathanamthitta 

Environmental Engineer 

Sir, 

Sub: EzhamkulamGramapanchayat-pallickal River Protection activities-Detailed Action plan submitting 

reg 

Ref: letter No.DDP-PTA-979279/2022-G2 dtd 02.1) 2022 

Na ? your kind attention is invited to the reference cited above Theorgion of river pallickal is 

from EzhamkulamGramapanchayat, it runs only a small portian through its territory At the same 

0 time it forms the geographical boundary of both  adoor municipality asd 

4 Gramapanchayat.thisGramapanchayat have taken many steps to ensure ils free flow of water by 

\v clearing water logs,removing mud and debris hy deepening activities Since Then na complaints 

a\v received regarding spoiling eaters EzhamkulamGramapanchayal have ensured periodical vist of the 

health inspector over the whole area the workers ef MGNREGS have included the duepening and 

Cleaning activities in thelr respective action pian for the year 2024-22 and the work is dimost 

comalate ExhamkulamGramapanchayst ib very eaper to keep the river free frote any type oF 

hindrance Boat 

lly     
SREEKALA §. a 

Chief Environmental Engineer  



   

  

  

PCB/RO/GEN/OA. 141/2021 Dated: 02/12/2022 

From Very Urgent 

The Chief Environmental Engineer 

To 

The Environmental Engineer 

District Office, 

Kollam/Pathanamthitta 

Sub: O.A. 141/2021 - Pollution of Pallickal river — reg. 

Ref: 1. Report filed before Hon’ble NGT on 28/09/2022(Copy emailed on 

28/09/2022). 

2. Order of the Hon’ble NGT in O.A. 141/2021 dated 30/09/2022. 

3 This office letter of even no. dated 20/10/2022, 09/11/2022. 

Madam, 

Attention is invited to the subject matter. Vide ref. 3 you were 

requested to submit the details regarding the defaulting local bodies 

discharging sewage directly into the river and the action taken if any by 

the local bodies in controlling/ stopping such activity. 

You are requested to take immediate action against such local bodies 

including imposing Environmental Compensation, if the local bodies have 

not responded/submitted action plan for preventing the discharge of 

sewage ato the Pallickal river. Environmental Compensation shall be 

calculated and submitted to Head Office for issuing notice in this regard. 

Necessary action shall be taken and reported before 7/12/2022 for filing 

report in O.A. 141/2021. Please treat this as most urgent. 

Yours faithfully 

ENVIRONMENTAL ENGINEER   Chief Environmental Engineer 

=f YW * |} ie 2 

Y AS; sh I : 

: WZ a 
SREERAEAS. 
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